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Date:  28.02.2024 

 

 

 

 

 
To, 
 

 The Registrar, 

 Hon'ble National Green Tribunal, 

 Copernicus Marg,  

 New Delhi. 

 E-mail-judicial-ngt@gov.in 

 

Subject: Submission of Joint committee report pursuant to the order dated 03.01.2024 

passed by Hon'ble National Green Ttribunal, New Delhi in the matter of O.A. 

No.862/2022 Pankaj Kumar Mishra Vs  Union of India & Ors. 
 

Sir, 
 

 In Compliance of Hon'ble NGT order dated 03.01.2024 in the matter of O.A. No. 

862/2022 Pankaj Kumar Mishra Vs  Union of India & Ors., the Joint committee report 

is being filed herewith.  
 

 It is requested that the aforesaid Joint committee report may be presented before 

the Hon'ble Tribunal for kind consideration. 
 

Encl.: As above. 

 

 

 

 
 

 
Endt. No. & date as above. 

Copy to:-  

1. District Magistrate, Sonbhadra for kind information please. 

2. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board, Lucknow 

for kind information & necessary action please. 

3. Chief Law Officer, U.P. Pollution Control Board, Lucknow for kind information 

& necessary action please. 

4. Shri Pradeep Mishra, Advocate, Supreme Court, 138, New Lawyer's Chamber, 

Supreme Court of India, New Delhi-110001. 

 

 
 

 

Yours faithfully, 

 

 
 

(U.K. Gupta) 

Regional Officer 

 
 

 

 

Regional Officer 

 
 

 

 

lanHkZ la[;k%& 
 

Ref.No.:    G0211/O.A. No. 862/2024     v0vf/k0@2021 

dk;kZy; % edku la[;k 162] mÙkj eksgky ¼fudV p.Mh gksVy½ 

jkcVZ~lxat] lksuHknz&231216 

bZ&esy % rosonbhadra@uppcb.inv0vf/k0@2021 

Office: House No. 162, Uttar Mohal (Near Chandi Hotel) 

Robertsganj, Sonbhadra-231216 

E-mail: rosonbhadra@uppcb.in/k0@2021 
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Joint Committee Report 

In pursuant to order dated 03.01.2024 passed by 

Hon’ble NGT in the matter of 

O.A. No. 862/2022 Pankaj Kumar Mishra versus Union of India & Ors. 
   

 Hon’ble NGT vide its Order dated 11.10.2023 on Original Application No. 

862/2022 in the matter of Pankaj Kumar Mishra versus Union of India & Ors, 

instructed the  following:- 

 

………"3. The interim report dated 09.10.2023 has been filed by the joint Committee. 

Learned Counsel for the UPPCB seeks two months’ time to file the final report in pursuance 

to the directions which have already been issued.  

 

……….…8. The applicant present in person at this stage has raised the issue that due to 

heavy transportation of coal ash in Singrauli and Sonbhadra, the roads are damaged and 

pollution is being caused. He has further submitted that the fly ash is being transported in 

the open trucks violating the norms and that the entire activity of transportation and 

storage of the fly ash is done within the area of 30 kms in Singrauli and Sonbhadra falling 

in the States of UP and MP which is creating health hazard in violation of CPCB guidelines 

March 2019, for disposal/utilization of fly ash for reclamation of low lying areas and in 

stowing of abandoned mines/quarries, Para 4.2 of the Guidelines for loading, unloading, 

storage, transportation of fly ash.  

 

9. The joint Committee will respond to the above submission in the final report which is to 

be submitted within two months.  

 

10. List on 03.01.2024." 

 

1. In compliance of this order, the joint committee report containing factual status 

based on the observations made during the field visit has been filed vide 

reference number G001040/OA-862/2023 dated 30.12.2023. 
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2. The report has been reviewed on 03.01.2024 by the Hon’ able NGT which was 

submitted by Joint Committee on 30.12.2023. Based on the review and in 

consideration of the point raised by applicant, Hon’ble NGT vide its Order dated 

03.01.2024 directed the followings.  

 

"….. 4.The applicant present in person through virtual mode has pointed out that fly ash is 

still lying on the road in front of his house and that the trucks which are transporting the 

fly ash are causing pollution and UPPCB has only issued vague directions in this regard. He 

has also submitted that once it is admitted that open trucks are transporting fly ash and 

causing pollution then responsibility should be fixed and action should be taken against 

the person responsible. In support of his submission he has placed on record the 

photographs.  

5. Sh. Pradeep Misra, Learned Counsel appearing for UPPCB has submitted that prompt 

action will be taken for stopping the transportation of fly ash by the open trucks and also 

to ensure that no pollution is caused in the process of transportation. He has also sought 

time to respond to the submissions made by the applicant.  

6. Hence, UPPCB is directed to file a fresh report keeping in view the observations made 

above within four weeks.  

7. The applicant is also granted time to file response to the report filed by the joint 

committee as also by MoEF&CC. Let the same be filed at least one week before the next 

date of hearing.  

8. List on 01.03.2024. 

 

3. In pursuance of Hon’ble NGT order, the committee members had meeting and 

discussed the further strategy for field visit and prepare a factual status as per 

order.  Consequently, Regional Officer (RO), UPPCB, Sonebhadra has intimated 

vide their letter no. - G0164/OA-643/2024 dated 13.02.2024 to all concern. The 

copy of letter dated 13.02.2024 is attached herewith as Annexure no.-1 for 

reference. 
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4. The Joint Committee conducted the field visit to the Thermal Power Plants 

situated in district Sonbhadra (U. P.)  during February 15-16, 2024 to find out the 

factual status as raised by the applicant. 

5. The major issues raised by the applicant in this matter are as follows: - 

5.1. The Fly ash is being transported in the open trucks violating the norms 

and that the entire activity of transportation and storage of the fly ash is 

done within the area of 30 kms in Singrauli, MP and Sonbhadra, UP. 

5.2. The applicant present in person through virtual mode has pointed out 

that fly ash is still lying on the road in front of his house and trucks 

which are transporting the fly ash are causing pollution, UPPCB has only 

issued vague directions in this regard. He has also submitted that once it 

is admitted that open trucks are transporting fly ash and causing 

pollution then responsibility should be fixed and action should be taken 

against the person responsible.  

 

6. As per record, UPPCB has given direction to all ‘Thermal Power Plants’ (TPP) of 

District-Sonbhadra for the disposal / utilization of fly ash and reclamation of low 

lying areas as per guideline issued by CPCB vide letter no. G000801/O.A. No. 

862/2022/ 2023 dated 18.10.2023. (Copy attached as Annexure-2.) 

7. Total 06 TPP in Sonbhadra district were visited by the Joint Committee during 

February 15-16, 2024 and the observations made are as under:- 
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7.1 The Committee observed, coal loaded truck were plying on Shaktinagar-

Robertsganj road via Anapara road and covered with tarpaulin sheets as 

indicated in the photographs through 1-2. 

 Pic.-1-2: Trucks transporting coal were found covered with tarpaulin  

 

7.2 M/s. Hindalco Industries Ltd. (Renusagar Power Division), Renusagar, District-

Sonbhadra:- 

a. The ash dyke of the power plant located at village Bichchari, Anpara,  

district Sonbhadra. The bottom ash/fly ash being pumped into the ash 

dyke through pipeline. The moist bottom ash/fly ash transported using 

covered trucks with tarpaulin sheets as indicated in the photographs 

through 3-4 to avoid air pollution/spillage on road for further utilization. 

 

 

 

 

 

 Pic.-3-4: Trucks transporting coal were found covered with tarpaulin 
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b. The Committee observed that CCTV Camera have been installed near 

weigh-bridge at exit gate of ash dyke to verify the compliance status. 

c. In compliance of directions issued by UPPCB, vide letter dated 18.10.2023, 

the concerned TPP informed that bottom ash/fly ash or coal 

transportation is being done properly in Bulkers/covered trucks vide letter 

dated 27.01.2024 (Annexure-3).  

7.3 M/s. Lanco Anpara Thermal Power Ltd., Anpara, District-Sonbhadra:- 

a. The ash dyke of the power plant located at Belwadah, Anpara, Sonbhadra. 

The bottom ash/fly ash being pumped into the ash dyke through pipeline. 

The moist bottom ash/fly ash transported using covered trucks with 

tarpaulin sheets as indicated in the photographs through 5-6 to avoid air 

pollution/spillage on road for further utilization. 

 

 

 

 

Pic.-5-6: Trucks transporting coal were found covered with tarpaulin 

b. The Committee observed that CCTV Camera have been installed near 

weigh-bridge at exit gate of ash dyke. 

c. In compliance of directions issued by UPPCB vide letter dated 18.10.2023, 

the concern TPP informed that bottom ash / fly ash or coal transportation 
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is being done properly in Bulkers/covered trucks vide letter dated 

27.01.2024 (Annexure-4).  

7.4 M/s. UPRVUNL Anpara Thermal Power Plant, Anpara, District-Sonbhadra:- 

a. The main ash dyke of TPP is in Belwadah, Anpara, Sonbhadra. The bottom 

ash/fly ash being pumped into the ash dyke through pipeline. The bottom 

ash is being transported only for reclamation of low-lying area. The Power 

plant informed that fly ash is not being transported by Anapara thermal 

power project vide letter dated 16.02.2024 (Annexure-5). 

b. The TPP has informed that covered trucks / bulker with tarpaulin sheets as 

indicated in the photographs through 7-8 are being used to transport the 

fly-ash in less quantity. The committee found that bottom ash transported 

with proper covering of trucks to avoid any spillage on the road. 

Pic.-7-8: Trucks transporting coal were found covered with tarpaulin  
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7.5 M/s. NTPC Singrauli Super Thermal Power Station, Shaktinagar, District-

Sonbhadra:- 

a. The Joint committee visited Khadia ash-dyke situated in Village- 

Yogichaura, Khadia, Sonbhadra. The moist bottom ash/fly ash transported 

using covered trucks 

with tarpaulin sheets as 

indicated in the 

photographs through-9 

to avoid air pollution / 

spillage on road for 

further utilization. 

b. The Committee observed that CCTV Camera have installed near weigh-

bridge at exit gate of ash dyke. 

c. In compliance of directions issued by UPPCB vide letter dated 18.10.2023, 

the concern TPP informed that bottom ash/fly ash or coal transportation 

is being done properly in Bulkers/covered trucks vide letter dated 

27.01.2024 (Annexure-6).  
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7.6 M/s. NTPC Rihand Super Thermal Power Station, Rihandnagar, District-

Sonbhadra:- 

a. The ash dyke of TPP located in Rihandnagar, Sonbhadra. The bottom 

ash/fly ash being pumped into the ash dyke through pipeline. The moist 

bottom ash/fly ash transported using covered trucks with tarpaulin sheets 

as indicated in the photographs through 10-11 to avoid air 

pollution/spillage on road for further utilization. 

 

 

 

 

 

 

 

Pic.-10-11: Trucks transporting coal were found covered with tarpaulin 

b. The Committee observed that CCTV Camera have been installed near 

weigh-bridge at exit gate of ash dyke. 

c. In compliance of directions issued by UPPCB vide letter dated 18.10.2023, 

the concern TPP informed that bottom ash/fly ash or coal transportation 

is being done properly in Bulkers/covered trucks vide letter dated 

27.01.2024 (Annexure-7).  
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d. NTPC informed that NTPC, Rihand has installed CCTV at several points all 

along the roads from Ash Dykes to the point it meets the State Highways 

vide letter dated 27.01.2024 (Annexure-8). 

 

7.7 M/s. UPRVUNL., Obra Thermal Power Plant, District-Sonbhadra:- 

a. The ash dyke of TPP is located near Village-Panari, Obra, Sonbhadra.  

b. The bottom ash/fly ash being pumped into the ash dyke through pipeline. 

The moist bottom ash/fly ash transported using covered trucks with 

tarpaulin sheets as indicated in the photographs through 12-13 to avoid 

air pollution/spillage on road for further utilization. 

c. The pond ash is handled in moist conditions. The committee observed 

that the pond ash was wet with moisture. 

 

 

 

 

 

 

Pic.-12-13: Trucks transporting coal were found covered with tarpaulin 
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8. Findings/Suggestions of the Committee:  

The Committee observed that the dry fly ash is being transported in Bulkers 

and the pond ash containing moisture was being transported in Trucks covered 

with Tarpaulin sheets.  

However, as stipulated in the CPCB Guideline of 2019, presently no such 

mechanically designed covered trucks are being used to transport the pond ash 

from ash dyke. Further, the following suggestions shall be issued to concerning 

power project and departments: - 

a. All Thermal Power Plants shall issue directions to concerned agencies to 

ensure that the Pond ash to be transported through covered trucks / vehicles 

of having minimum 15% moisture at the disposal point to avoid air pollution. 

b. All Thermal Power Plant's must ensure that the transportation of fly ash shall 

be carried out in closed vehicles/ bulkers as per CPCB guideline. 

c. M/s. Obra Thermal Power Plant shall install the CCTV Camera at the exit gate 

of ash-dyke to ensure the compliance of direction issued by UPPCB.  

d. The CCTV Camera installed at the exit gate of ash dyke / weight-bridge must 

be reviewed periodically by UPPCB and strict action to be taking against the 

defaulter as per rule.  
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e. All Thermal Power Plants shall issue directions to concerning agencies to 

avoid the spillage of ash during transportation, collection and disposal of ash 

in case any accident or unauthorised storage / dumping ash to prevent the 

air pollution and save the environment. 

f. R.T.O. of district-Sonbhadra is required to ensure the transportation of ash/ 

coal on closed / covered vehicles.  

 The Joint Committee report is being filed for the kind perusal and consideration of 

the Hon'ble NGT. 

 

 

  

 

  

(U.K. Gupta), 

Regional Officer  

U.P.P.C.B.,  

Sonebhadra 

(Kamal Kumar) 

Scientist-E, 

Regional Directorate, 

C.P.C.B., Lucknow   

(Sahadev Kumar Mishra) 

ADM (F/R) 

Sonebhadra 

Divisional Forest 

Officer, 

Renukoot, 

Sonebhadra 
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Date: 18.10.2023 

 

 

 

 

 

 

lsok esa] 
 

1- egkizcU/kd] es0 ,u0Vh0ih0lh0 fy0] 'kfDruxj] 

lksuHknzA 

4- eq[; egkizcU/kd] es0 m0iz0 jkT; fo|qr mRiknu 

fuxe fy0 ¼^v* ,oa ^c*½] vkscjk] lksuHknzA 

2- egkizcU/kd] es0 ,u0Vh0ih0lh0 fy0] fjgUn uxj] 

lksuHknzA 

5- v/;{k] es0 ySadks ikWoj izkstsDV~l fy0] vuijk] 

lksuHknzA 

3- eq[; egkizcU/kd] es0 m0iz0 jkT; fo|qr mRiknu 

fuxe fy0 ¼^v*] ^c* ,oa ^n*½] vuijk] lksuHknzA 

6- mik/;{k] es0 fg.Mkydks b.MLVªht fy0] ¼jsuqlkxj 

ikWoj fMohtu½] jsuqlkxj] lksuHknzA  
 

fo"k;%& ek0 jk"Vªh; gfjr vf/kdj.k esa fopkjk/khu vks0,0 la[;k&862@2022 iadt dqekj feJk cuke ;wfu;u vkWQ 

bf.M;k ,oa vU; esa fnukad&11-10-2023 dks ikfjr vkns'k ds vuqØe esaA 
 

egksn;] 
 

 d`i;k mijksDr fo"k;d dk lanHkZ xzg.k djus dk d"V djsaA ek0 jk"Vªh; gfjr vf/kdj.k esa fopkjk/khu 

vks0,0 la[;k&862@2022 iadt dqekj feJk cuke ;wfu;u vkWQ bf.M;k ,oa vU; esa fnukad& 11-10-2023 dks ikfjr 

vkns'k ds va'k fuEuor~ gSa%& 
 

 8. ……"He has further submitted that the fly ash is being transported in the open trucks violating the 
norms and that the entire activity of transportation and storage of the fly ash is done within the area of 30 kms in 
Singrauli and Sonbhadra falling in the States of UP and MP which is creating health hazard in violation of CPCB 
guidelines March 2019, for disposal/utilization of fly ash for reclamation of low lying areas and in stowing of 
abandoned mines/quarries, Para 4.2 of the Guidelines for loading, unloading, storage, transportation of fly 
ash…….". 
 

 mijksDr izdj.k esa vkosnd }kjk voxr djk;k x;k gS fd ¶ykbZ ,s'k dk ifjogu [kqys okguksa ds ek/;e ls 

djk;k tk jgk gS tks dsUnzh; iznw"k.k fu;a=.k cksMZ }kjk tkjh ekxZ&nf'kZdk dk mYya?ku gSA   

 vr% mijksDr ds ifjizs{; esa vkidks funsZ'k fn;s tkrs gSa fd ¶ykbZ ,s'k@dksy ,s'k dk ifjogu doMZ okguksa 

vFkok cYdlZ ds ek/;e ls gh djk;k tkuk lqfuf'pr djsaA vxzsrj ¶ykbZ ,s'k@dksy ,s'k dk ifjogu doMZ 

okguksa@cYdlZ ds ek/;e ls lqfuf'pr fd;s tkus gsrq ifj;kstuk }kjk vius ifjlj esa ,s'k yksMsM okguksa ds fudklh 

xsV ij ,d ih0Vh0tsM dSejk dh LFkkiuk fd;k tkuk lqfuf'pr djsaA fdlh Hkh n'kk esa [kqys okguksa ds ek/;e ls 

¶ykbZ ,s'k@dksy ,s'k dk ifjogu ugha gksus fn;k tk;A mijksDr funsZ'kksa dh vuqikyu vk[;k jkT; cksMZ dks izsf"kr 

djsaA vU;Fkk dh n'kk esa d`r dk;Zokgh dk mÙkjnkf;Ro vkids Lo;a dk gksxkA   
  

 

    
    

 

            

          
 

i`0la0 ,oa fnukad mijksDrkuqlkjA 

izfrfyfi%&  

1- ftykf/kdkjh egksn;] lksuHknz dks lwpukFkZ lknj izsf"krA 

2- eq[; i;kZoj.k vf/kdkjh ¼o`Ùk&2½] m0iz0 iznw"k.k fu;a=.k cksMZ] y[kuÅ dks lwpukFkZ lknj izsf"krA 

 

  

  
 

lanHkZ la[;k%& 
 

Ref.No.:  G000801/O.A. No. 862/2022/20230vf/k0@2021 

Hkonh;] 

 

 

 

¼vkj0ds0 flag½ 

{ks=h; vf/kdkjh 

{ks=h; vf/kdkjh 

dk;kZy; % edku la[;k 162] mÙkj eksgky ¼fudV p.Mh gksVy½ 

jkcVZ~lxat] lksuHknz&231216 

bZ&esy % rosonbhadra@uppcb.inv0vf/k0@2021 

Office: House No. 162, Uttar Mohal (Near Chandi Hotel) 

Robertsganj, Sonbhadra-231216 

E-mail: rosonbhadra@uppcb.in/k0@2021 
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Annexure No.5
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Annexure No.6
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Annexure No.7
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